72

- gAY BrRTag—S0%0 UguvT FIFT 98, MisER

—————— Regional Office, U.P. Pollution Control Board, Ghaziabad
e, Website- www.uppcb.com, e-mail:roghaziabad@uppcb.in
R <o -
"o | - 2.0 /NGT-176/OA-176/2023 fAi® 2 lin) 2002
To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: _In compliance of Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi
Order dated 21.07.2023 in OA No-290/2023 Shubham Jadia Versus State of U.P.

Respected Sir,
With reference to the above subject mentioned above the compliance report of

Hon’ble National Green Tribunal order dated 21.07.2023 in OA No-290/2023 Shubham Jadia
Versus State of U.P. report is hereby submitted for kind perusal and necessary action please.

Enclosure: Report.

Yours Sincerely
%
(Vikas Mishra)
Regional Officer
Copy to:
1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2. Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal and
necessary action please.

3. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information.

4. Law Officer-l, U.P. Pollution Control Board, Lucknow for information.

Reg onal Officer

ST Bred : IMLOTTOTHO—2, WaER—16, TYERI, TTATEIG—201012 BHIF—0120—4160108
qE&ed : TC-12V, ffer @vs, el TR, aa<e; 226010
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 290 OF 2023

IN THE MATTER OF:

Shubham Jadia ..Applicant
Versus
State of Uttar Pradesh ...Respondent
INDEX
S.No. Description " Pg.No. ‘
1 | Status Report in Compliance of Hon’ble National Green ‘ -
Tribunal’s order dated 21-07-2023 in OA 290/2023
2 | Annexure | — Show Cause Notice dated 27.10.2023 N-U

FILED BY

(Vikaé’l\/lishra)
Regional Officer, UPPCB
Ghaziabad
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 290/2023

In the matter of:
Shubham Jadia ...Applicant
Versus

State of Uttar Pradesh ...Respondent

STATUS REPORT ON BEHALF OF THE UTTAR PRADESH POLLUTION CONTROL
BOARD WITH RESPECT TO ORDER DATED 21.07.2023.

IT IS MOST RESPECTFULLY SHOWETH:

1. That, the instant matter was taken up by this Hon’ble Tribunal on basis of
an application filed with regards to unauthorized/illegal use of Diesel
Generator Sets located and operated on the roof top.

2. Hon’ble National Green Tribunal passed order dated 21.07.2023, relevant

operative part of the said order reads as under: -

“3. It is further submitted in para 13 that the Promoters of said project
have also stated that in view of letter dated 13.06.2012 of Ghaziabad
Development Authority, the Aditya Mega City Project was handed over to
the residents on 30.06.2012 and the onus of facility management, common
areas, DG sets among other maintenance does not lie in their purview after
that.

4. During the course of hearing, learned Counsel for the respondent has
submitted that enormous actions have been initiated with regard to the

penalty at the unit at present, and sought a short time to submit the
W\,('\{J'L A ﬁxv&o Q(?\ (

CARKE)



75

response. Let the same be filed and further clarifying on remedial
actions/technical measures to be taken to remove defect as given in para
10 of the Committee report within three weeks by e-mail at
judicialngt@gov.in preferably in the form of searchable PDF/ OCR Support
PDF and not in the form of Image PDF...”

Compliance: -

That in compliance of Hon’ble National Green Tribunal order dated
21.07.2023 U.P. Pollution Control Board has issued a Show Cause Notice dated
27.10.2023 under section 31A of Air (Prevention and Control of Pollution) Act.
1981 for restraining of operation along with show cause for imposing
Environmental Compensation of Rs. 2,85,31,250/- (Rs Two Crore Eighty-Five
Lakhs Thirty-One Thousand Two Hundred Fifty only) as per Central Pollution

Control Board guidelines. (Annexure-I).

The report in the said matter may kindly be taken on record.

b St

(N.K. Pandey) (Kunwar Santosh Kumar)
Asst. Env. Engineer Asst. Env. Engineer
U.P. Pollution Control Board, U.P. Pollution Control Board,
Ghaziabad. Ghaziabad.
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TC-12V, Vibhuti Khand,
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Phone ; 2720831, 2720828, 2720691, 2720681

0522-2720784 Fax  :0522-2720764
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